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4. Establishment of Silvipastural Far;'ns.THE MINISTER OF STATE IN THE.
MINISTRY OF SCIENCE AND TECHNO-
LOGY AND MINISTER OF STATE l~
THE DEPARTMENTS OF OCEAN
DEVELOPMENT. ATOMIC ENERGY,
ELECTRONICS AND SPACE (SHRI K.R.
NARAYANAN): (a) No, Sir. However,
Government have received a letter from a
Member of Parliament from Orissa to
consider setting up of the project proposal
of Electronics Trade and Technology
Development Corporation for manufacture
of VCR and Tape Deck Mechanism unit in
Bhubaneswar, Orissa.

(b) No letter of Intent has been issued
to any unit so far for large scale
manufacture of the above products.

i.
~

(c) In the matter of setting up electronics
units and providing facilities, Government's
policy is uniform for all states including
Orissa. As a general policy, State Govern-
ment endeavour to create climate conducive
to setting up industries. Department of
Electronics gives necessary guidance
whenever required.

Social Forestry Scheme

~ 4182; SHRI MOHANBHAI PATEL:
~. Will the Minister of ENVIRONMENT AND
• FORESTS be pleased to state the steps
r·.taken to popularise social forestry scheme in

States where the performance has not been
satisfactory under the 20 Point Programme?

THE MINISTER OF STATE IN THE
MINISTRY CIF ENVIRONMENT AND
FORESTS (SHRI Z.R. ANSARI): The
National Wastelands Development Board
bas effected many policy changes to
popularise Social Forestry Schemes in all
tbe States emphasising people's participation.
Tbe following Schemes and programmes are
being implemented by the National Waste-
lauds Development Board :

I. Operation Soil watch in ecologically
sensitive Himalayan areas.

2. Rural Fuelwood plantation in
ecologically sensitive non- Himalayan
areas.

3. Decentralised Peoples' Nurseries and
ScbooloNurseries.

S. Promoting Voluntary Agencies.

6. Promotion of Tree Growers' Co-
operatives.

7. Promotion of Tree Patta Schemes.

8. Externally aided Social Forestry
Projects.

New Method to Curb Drug Addiction

41~. SHRIMATI BASAVARAJES-
WARI: Will the Minister of WELFARE
be pleased to state:

(a) whether in a bid to persuade drug
addicts to forsake tbe habit, Sweden have
adopted a new non-medical approach; and

(b) if so, whether Government propose
to consider introducing some such method
for drug addicts in the country 1

THE DEPUTY MINISTER IN THE
MINISTRY OF WELFARE (SHRI
GIRIDHAR GOMANGO): (a) The
Government is aware of certain press reports
in this regard.

(b) The Government of India had
already adopted an integrated approach with
emphasis on the counselling, education and
motivation. In Delhi; Voluntary Organisa-
tions have been assisted in setting up seven
counselling centres for prevention, follow up
and rehabilitation of drug addicts.

Elimlnatlon of Double Taxation between
India and New Zealand

4185. SHRI G.S. BASAVA~JU :
SHRI H.N. NANJE GOWDA :
SHRI S.M. GURADDI :

Will the Minister of FINANCE be
pleased to state:

(a) whether India and New Zealand
have agreed to have a convention to eli-
minate double taxation which would Cover
such items as dividends, interest, royalties
and pensions;

(b) if so, the details thereof and wbether
the convention has been signed by the tWQ~ ,
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couoiriet and lo wb«t Mteat it will bclp 
Iodia*t track poKcy; aDd

(c) t im 9 b y  ivbich tlM atre«»eot« are 
likely to be iinplciDcoied 7

THE MINISTER OF STATE IN THE 
MINISTRY OP HNANCE »SHRI 
JANARDHANA POOJARY) : (a) to (c). 
A G)OvenlioD twtweeo tbe Govertimcoi of 
tb« Republic of India and tb« Goveromeol 
of New Zealand for tlw avokUocc of dcubla 
laiatioo aod the prtvcnttoo of 6k»1 evasloo 
with rctp?ci to laiet oo Id c o c d c  bas bcto 
iif(Kd at the GovereoKnt level oo 17.10 16. 
The Cooveotioa bat c o c d c  Into force oo 3rd 
December, 19S6. Uodcr ibis Cooveptioo, 
busirtii pro6u derived by ao lodUo 
eoierprise or a New Zealand eoierprisf will 
be cbaried to ta i ooly io (be country of iu  
reaidence unlett the eQter^ri«c carriet oo 
busineaa in tb« other country tbroufb a 
*T<rmanent Estabti^bmenl'* situated tbcreio. 
The Convention restrictt the aMo«raoce of 
bead office adoiioistrative expcoMi of New 
Zealand eaterpriaet in India to Umiu 
prescribed In our doox$tic law. It aUo 
providea for mutuil eiemptioo of profits 
derived by an enterprise of one country 
from (be operation of aircraft io interoa- 
tional traffic. The Coo vent ion pfovidat far 
taxation of ibippinf profitt in the tource 
country at a rate which will not exceed 
50% of the tax cbarteabte io the abseooc of 
this Convention. Groaa income from 
dividends and interest will be taxed at 
concessional rates as laid down lo this 
Convention. The Conveniion alto lays 
down the maximum source country tsx rate 
in rmpect of royalties aod feei for tedinlcal 
services. The Convert'on determines ibe 
respective taxinf rights of the two countries 
on incoise from profettion. paosioos aod 
salaries etc. It aJao provides for exchange 
of inrormatJoo not only for carrying out the 
provbions of this Cooventioo, but also for 
the prevention of tax fni(»dt and evasion of 
taxes.

The CoDveotioo shall iMva tffed lo 
India for any accoMnliof y«»r batinniof oo 
or aftar IK A prti 19<f. Tha Cenveotioo 
will stimulate the 6ow of capital, tachnoloty 
and personnel from India to N«w Zealand 
a i^  viee versa, as the lax obttflcki Cbst may

Sefctaat t  ta r 6C/STa ta  Craaa P«acrty

4M6. M R I  PAlASftAM  BHAR- 
DWAJ : w m  tbe M blstaf d  WBLPABB 
be pk«Md lo  ¥ m  t *

U) itai proframiDcs jaimcbed by Stale 
OovcfiMMols Is cottsoluiioa witb Union 
OovtrooMai I0 eotblr thp Scbaduled Casisa 
aad Sobadulfd T/lbea lo icrorat the poverty 
Uae durifii tbe S m n ib  Five Yc*r fU o 
fetkMt

(b) If so, the oamrs of such Sutes ao5 
Ibe taffet lat by iboac Siaiea for the 
pi>rpoac;aftd

(c) the drtslta retarding tocii pro-
gram me lauocbed io Madhya f*radcab aod 
Oriaaa?

THE DEfUTY MINISTER IN THE 
MINISTRY OP WELFARE (SHRI 
OIRIDHAR GOMANOO): (a) To etMbk 
tha Scbedttkd Caales to croaa the poverty 
line, a comprthcoa^re strategy comprbint of 
those inatniments wts- <l) Special Compo* 
oeot Plana of iba Suica aod Central 
Miaittrks (SCf). (2) the Special Central 
Aiilatawc* (SCA) aod (3) S cM u k d  Castes 
Development Corporaliooa (SCDCa) was 
evolved aod impkmeoied dartAg VI Five 
Year Plan Tbe suatrgy b  being cootlnued 
during the VII FHe Year Plan abo.

Ukewbe. the Tribal- Sub Ptan lUaiegy 
was evolved aod impktoaoiad durtng V Five 
Year PJao with t  vkw to lift the Scbcdukd 
Tribes abova poverty Itoa. The strategy 
was Uopkcoeoird daring V| Five Year Plaa 
and b  belQg cooUotsed during VII Five Year 
Plao. The Tribal Sob* Plane of the 5<ates/ 
UTs are abo aoppkmeoted whb a Special 
Caofral Aaabtaoca by Ooverooeoi of 
India,

(b) The oamas of the Siatas and Unloo 
Territorka lopkwegtiog the programfoes of 
Special Cooipooeau Plao/Tribnl Sub Plaoa 
are ghreo lo the statemeot below.

The ovaral ob^aetfve of tbe SIVeotb Five 
Year Pko b  to aaakt 50 per cent of the 
Sch Casu/Scb. Tribe familka lim g  bakrw 
the poverty lloe to eoabk them 10. croes H 
tbroogb poverty alkviatkMi programiDea.




